
 

 

 

 

 

 

 

 

Indian Stamp (Tripura Amendment) Act, 1973 

(As Amended Upto 6th Amendment, dt.02.05.2023) 
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PART--III--  Acts of Tripura Legislature.

GOVERNMENT OF TRIPURA
LAW DEPARTMENT

SECRETARIAT : AGARTALA

NO.F.8(10)-Law/Leg-I/2022 Dated, Agartala, the 2nd May, 2023.

NOTIFICATION



Tripura Gazette, Extraordinary Issue, May  11,  2023 A. D.

2Printed at the Tripura Government Press, Agartala.

-Sd-
(Sopan Chaudhuri)

Joint Secretary, Law
Government of Tripura

Tripura Act No. 5 of 2023
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